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f[THE MINISTER OF DEFENCE (SHRI 
JAGJIVAN RAM) : (a) The information is 
uiider collection. 

(b) Does not arise. 

(c) Records of service of Sanitary Staff 
and Mess workers are not centrally maintained. 
The requisite information has to be collected 
frcm various Units spread all over the 
country.] 

 

f [DEMONETISATION  OF HIGH 
DENOMINATION CURRENCY NOTES 

544.    SHRI RAM SAHAI: 
SHRl SURAJ PRASAD: SHRI     
VENIGALLA    SATYA-
NARAYANA: 

Will   the   Minister    of  FINANCE    be 
pleased to state : 

 
(a) whether there is a scheme for demo-

netisation of high-denomination currency 
notes; if so, the details thereof; and 

(b) the details of currency notes with 
denominations above rupees hundred and also 
the number of one thousand rupees currency 
notes which are in circulation at present ?] 

| [ THE MINISTER OF REVENUE AND    
EXPENDITURE    (SHRI     K.    R. 
GANESH) (a) : No Sir. There is no scheme for 
demonetisation of high denomination currency 
notes. 

(b) Avove +Rs. 100 denomination, notes 
are issued in the denominations of Rs. 1,000, 
Rs. 5,000 and Rs. 10,000. The number of Rs. 
1,000 notes in circulation as on 29.2.1972 is 
3,92,867 pieces. ] 

STAFF QUARTERS AT RANCHI FOR 
INCOME TAX DEPARTMENT 

545.    SHRI DHARAM CHAND JAIN: 
Will the Minister of FINANCE be pleased to 
state whether it is a fact that the Income-tax 
Department had acquired land for the 
construction of staff quarters at Ranchi about 
15 years ago; if so, what has been the progress 
of construction there ? 

THE MINISTER OF REVENUE AND 
EXPENDITURE (SHRI K. R. GANESH) : 

Though land was purchased in 1957 and 
construction of staff quarters approved 
thereafter, no progress could be made due to 
the financial stringency and declaration of 
National Emergency in 1962, as a result of 
which construction activity was suspended. 
The commissioner of Income-tax   has   
recently    been   asked   to   submit 
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specific proposals, inter alia, for construction 
of staff quarters where land is available. 

f [ HISTORICAL PLACES IN RAJASTHAN 

546.    SHRI      JAGDISH       PRASAD 
MATHUR: SHRIMATI LAKSHMI 
KUMARI CHUNDAWAT: 

Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state: 

(a) the names of places of historical 
importance in Rajasthan for which Govern-
ment propose to provide tourist facilties; and 

(bj the steps taken by Government for the 
development of the historical places of Mewar 
?J 

 

|[THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
(a) Government propose to provide tourist 
facilities during the present Plan period at 
Jaipur, Jaisalmer and Udaipur. In the earlier 
Plans facilities were provided at Mt. Abu, 
Udaipur, Chittorgarh and Jaipur. In addition 
the State Government was assisted in opening 
Tourist Bureau at Bundi, Mt. Abu, Bharatpur, 
Jodhpur, Ajmer Chittorgarh under Part I of the  
Second Five Year Plan. 

(b) In Mewar the following facilities were 
provided in the earlier plans:— 

Rs. 
(1) Establishment  of a   Tourist 

Bureau at Chittorgarh 6,811 

(2) Beautification of the island 
in Fatehsagar Lake at 
Udaipur. 3,30,000 

f i I Eng ish translation. 


